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IN THI: CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYPERABAD

C.2. 342/%6

- Between

B. Venkataswamy ﬁ?ﬂ

AND

1, Fiancial Advisor and
Chief Accounts COfficer,
-8C Rly, Secunderabasa-71.

2. The Gepreral Manager,
SC Rly, Rail Nilayam,
Secunderzbad-71.

3. The Union ¢f India, Rep. by
the Secretary, Railway Board,
Rajil Bhavan, New Deélhi-110 001.

Counsel for the 2applicant

Counsel for the Respoendents

CORAM:

THE HCN'BLE SHRI R, RANGARAJAN : MEMBER {(ADMN.).

Mr. J. Lplitha Prasad

: Mr, C.V.Malla Reddy,
SC for Rlys.

@

: HYDERABAD BENCH

Dt.oef Decision : 30-04-96. 'I;

[

s Applicant, - .

: Respondents.
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C.A. 342/96. Dt. of Decision : 30-«04-96.

JUDGEMENT
CRAL ORDER

X Per Hon'ble Shri R. Rangarajan, Member (admn.} .
J J .

The applicant.in this COA was issued with a charge-sheet
vide meme No.P/SC/227/2/24 dated 15-07-1988 (Annexure A-VI 4t
page-34) for violation of Rule 3(1) of Railway Servants |
(Conduct) Rules, 1966 for irregular withdrawal of FF a§§§unt.
After fellowing the DAR Rules he was punished with a penalty
of with-holding 25% of the monthly pension nermally sdmissible
tc the gpplicant for a period of 5 yeers in terms cof Railway :
Beard's letter No.E(Q)I-Q1-AE 3/14 dated 27-10-94(Annexure A-VI
at page-34). Thereafter his pension autherissticn later (PPC)
was issued to the Manager (kink Branch), Dena Bank, Nempally
Branch by F&a & CAC, SC Railway, Secundersbad (R-1 Herein) vide
memo No.A/PN/1/1/1119 gzted 62—12~1994 (Annexure A-VII{%t
page-44). The applicant submits that the pension fixation as
above is in-correct and hence he filed 5 representation to R-1
vide his representétion dated 12-12-1994(Annexure A-VIII at
page-46) . In his representation he had peinted out that the
fixation of pensicn is in-cerrect and rcQuested for révision
of pension payment-order and arrange for payment of difference
opcommutation value with interest and D.C.ﬁ.G. and Dearness
Relief on pension. But that representation was replied rejecting
his contention b? the impugned letter No.APN/1/1/1119 dated
14~02-1295 (Annexure A-I at page-14)}. The . above impugnsd

letter is assailed ip this OA.

2. The applicant hag filed a renresentation Gated 28-12-94
{Ennexure A-TX at page-49) addressed to the President of India
copy teo the concerned in Railway Board for revising his pension

aS stated esarlier. But that representation is not replied yet.
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3. In view of the above, it is preper te dispese eof

the application directing R~3 te dispese of the representation
TS ‘

ef the applicé%%&dgted 28~12-1994 (annexurc A-IX at page-49)

in accerdance with law ;g the cut in pensien was erdered by

the President of India.

q. In the result R=3 sheculd disp@se of the represen-
. ef the applicant
tation/dat-d 28-12-94 (Annexure A-IX at page-49) within a

.~

peried ef three months frem the date of receipt of a cepy of

. this eorder. in accerdance with law.

5. The QA is ordered accordingly. Ne costs.

Mha__——5

(R. Rangarajan)

Member (Admn.)
Dated : The 30th_April 1996. A
{Dictated in Open Court) “?%;?Z

. | | Pray.




Copy to;-

1. Financial Adviser and Chief Accounts Officer, S.C.Railway,
Secunderabad. t'
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General Manager, S.C.Railway, Rajl Nilayam, Secunderabad, + ¢

: -
Secrecery, Railuay Board, Union of India, Rail Bhavan, . sl
Delhi. L
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copy to sri. C.v.Malla Reddy, sC for Rlys, CAT, Hyd. -
.
.copy to Libraryi CAT, Hyd. o
spare copy. - ' ' T

ﬂ
' i
7.
"; v
-
; A~



-
-+

D

e ey -‘Q‘-J

.COMPARED B8Y

-,U@QEB%EUDG MENT

‘B.ALNO, , . . ~

74 @E.M_,

/ CHELKED BY
APPROVED 8Y

TYPED BY o

IN THE CENTRAL ADNINISTRﬂTIUE TRIGUNAL
HYDERABAD BENCH HYDERA BAD

THE HON'BLE-SHRI R.RANGARAJAN : MEA).

i )Y )44

£

«’
mnﬁgj_g‘.q%e—ﬂ—w—-‘

W
3y /4

ADMIkIED AND INTERIM DIRECTIONS ISSUED

CYRN )0 S o ,

DISPOSZ0. OF WITH DIRECTIONS

DISMISSE
DISMISSZD \85 WITHORAWN

.ORDERED/RZJIECTED

~

NG ORDERS AS TO COSTS

s, -
i

R

**'*.. (epi

N N

- ¥eRvT amafaa gy
-Central Administrative Tribunal . N

o DESPATCN

fevan amdty
- HYDERABAD BENCY

alas U

» I





